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Launching of Prasar Bharati 

4771. SHRI MURLIDHAR CHAN. 
DRAKANT BHANDARE: Will the Minister 
of INFORMATION AND BROADCASTING 
be pleased to state; 

(a) whether Government's atten 
tion has been drawn to the report 
published in the Tribune of 8th May, 
1992, captioned "Satellite T.V. de 
lays    Prasar Bharati"; 

(b) if so, how long it is likely to 
take before Prasar Bharati is laun 
ched; and 

(c) what steps are being taken to take care 
of the additional elements; that have cropped 
up with international Satellite T.V. 
transmissions? 

THE DEPUTY MINISTER IN THE 
MINISTRY OF INFORMATION AND 
BROADCASTING (KUMARI GIRIJA 
VYAS): (a) Yes, Sir. 

(b) Many essential formalities and 
amendments need to be completed and 
various steps taken before the Prasar Bharati 
Act can be implemented. 

(c) Government have approved a scheme 
for allotment of time slots on the metro 
chennels of Doordarshan and the FM channel 
of AIR1 in Delhi, Bombay, Calcutta and 
Madras. 

Annual Establishment     cost of the Civii 
Construction Wing 

4772. DR. MURLI MANOHAR JOSHI: 

SHRI RAM RATAN RAM: 

SHRI TRILOKI NATH 
CHATURVEDI: 

SHRI SUNDER SINGH 
BHANDARI: 

Will the Minister of INFORMATION 

AND BROADCASTING        be 

pleased to state: 

(a) what is the annual establishment cost 
of the Civil Construction Wing, together with 
the categorywise staff, technical, non-
technical and administrative; and 

(b) the total number of projects as on 

March, 1992 in hand with the Wing and the. 

cost of each one of them? 

THE DEPUTY MINISTER IN THE 
MINISTRY OF INFORMATION AND 
BROADCASTING (KUMARI GIRIJA 
VYAS): (a) The annual establishment cost of 
the Civil Construction Wing is Rs. 1298.91 
lakhs for the year 1991-92. The details of the 
staff of the Wing, category-wise is given in 
the Annexure. [See Appendix CLXIV, 
Annexure No. 85] 

(b) 174 projects are in hand with the Wing 

as on 31-3-92. The cost of each project has 

been indicated in the Annexure. [See 

Appendix CLXIV, Annexure No. 86] 

One family one Job policy 

4773. DR. NARREDDY THULASI 

REDDY: Will the Minister of LABOUR be 

pleased to state: 

(a) whether it is a fact that the husbands of 

most of the women em- 


